IN THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

CVIL APPEAL NO 3629 OF 2003

NANDI KONDA SAMBAIAH ... APPELLANT
VERSUS

THOTA THOMASAIAH ... RESPONDENT

ORDER

The civil appeal is dismssed.

[DR B.S. CHAUHAN]

NEW DELH
AUGUST 20, 2009.



